]‘31 Writtenn Answers
acquired  without Government
assistancc, the company may be
allowed ty sell such ship as per
its commercial judgement,

(ii) Director Genera; of Shipping/
Shipping Credit and Investment
Company of India Is satisfied
about thc reasonablenesg of the
price;

(iii) the sale proceeds aftey meeting
outstanding liabilitie; of Ship-
ing Credit and Tnvestment Com-
pany of  India|Government|
Financial  institutions, etc  are
kept in a separate account for
shipowner to be used only for
acquisition of further ships.

(d; During the last one year, Govern-
ment accorded permission for 4 such
ships to be sold.

Property Tax Bills in Respect of DDA
- Flats in Vasant Kunj, Neyw Delhi..

3331, SHRI KAMAI MORARKA:
Will the Ministey of HOIME AFFAIRS
bo pleased to state:

" {a) whether it i, g fact that DDA flats
in Vasant Kunj area parucularly in
Sector-IJ have been allotted and occupied
since 1988 but the Municipal Corporation
of Delhi has not so far assessed their

rateable value and issued property
tax bils:

(b} if so, what are the reasons there-
for:

"{¢) whether Governmeni propose to
expedite the rs<sessment: ang

{d)y if so, 5y -vhen the property tax
bills_ would be ivued?

"THE MINISTER OF STATE IN THE
MINTSTRY OF HOME AFFAIRS (SHRI
SUBODY KANT SAHAY). (a) to (d)
Property tax nofices remrdvno properties
completed or occupied after  1.4.1988
have slot been issued so far However,
the tax-payers were permitied {3 pay taxes
actording to  their self-ssséssment. The
Process of issme of  notices for asses-
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sment of these properties shall be
completed before 31st March, 1991,

. Passport Office in Goa

3332, SHRI JOHN F. FERNANDES:
Will the Minister of EXTERNAL, AF-
FAIRS be pleased to state:

(a) whether Government are aware
that the present Passport Office in QGoa
is inadequate and that there is a demand
far larger centrally located space for its
offices; and

(b) if so, by when Government propose
to ghift this office to the new premises
ang the location thereof?

THE MINISTER OF STATg IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI HAR] KISHORE SINGH): (a)
Yes, Sir.

(b) Negotiations for hiring alterna-
tive accommodation near the existing
permises are under way.
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